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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL, 

WESTERN ZONE BENCH PUNE 

AT PUNE 

ORIGINAL APPLICATION NO. 11 OF 2020 (WZ) 

SHEETAL CHATURVEDI .. APPLICANT 

V/s 

TANISH ASSOCIATES 
AND OTHERS  ..     RESPONDENTS 

REPLY ON BEHALF OF RESPONDENT NO.1 

MAY IT PLEASE THE HON’BLE TRIBUNAL 

1. At the outset, the original Application filed by the Applicant is

devoid of any merit and is liable to be dismissed with the cost. The

Respondent No.1 submits that the statements and averments made

in the said Original Application are not admitted by the

Respondent No.1 except so far they are expressly admitted herein

under. It is further submitted that, the Respondent No.1 prays leave

of this Hon’ble Tribunal to file a detailed Affidavit, if necessary in

the present proceedings.

2. The Respondent No.1 submits that the Respondent No.1 has

constructed the project by the name ‘Tanish Orchid’ situated at

land bearing Gat Nos.491/5A, 491/5B, 491/6, 490/1, and 490/2
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situated village Charholi, Tal. Khed, Dist. Pune. The said Scheme 

has been constructed in accordance with the Building Permission 

received from the Respondent No.3 herein.  The scheme consists of 

27 buildings and has been sold to majority of the purchasers. The 

Society has been formed under the provisions of Maharashtra Co-

operative Societies Act, 1960. It may be pointed out that, the 

Respondent No.1 had engaged the services of an Advocate to 

represent his case before the Hon’ble Tribunal. However, on 

account of the Advocate who was appointed by the Respondent 

No.1, did not represent before this Hon’ble Tribunal, the 

Respondent No.1 had to change the Advocate and thus, is filing the 

present reply at this stage.  

3. The Respondent No.1 further submits that, it appears from the

record that the present case was listed for hearing on 2.3.2022

wherein, the Hon’ble Tribunal had raised certain queries pertaining

to the high tension tower of 2200 MW situated at the distance of

9.33 Mtr from the site. The Respondent No.1 submits that as per

the Development Control Rules of the Pimpri Chinchwad

Municipal Corporation and more specifically DC Rule No.9.2, the

distance permissible is 6 Mtrs and above and in the present case,

the distance is 9.2 Mtr . The Respondent No.1 has also received the
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NOC from the MSEDCL dated 2nd February 2016. Copy of the 

said NOC granted by the MSEDCL is annexed hereto and marked 

as ANNEXURE R-1. 

4. The Respondent No.1 submits that the said project is not

constructed on a water body and the same has been confirmed by

the Committee appointed by this Hon’ble Tribunal, which has

visited the site for verification. The Committee in the said Report

has reported that, there is no water body, on which the project is

constructed and nothing to this effect has been found in the

documents, such as Development Plan and the Google Map.

Copies of the development plan and google map, the project of the

Respondent No.1 is marked in red are annexed hereto and marked

as ANNEXURE – R-2 and R-3 respectively.

5. It is thus, submitted that, there is no water body on which, the

Respondent No1 has constructed the said project. The Respondent

No.1 has also produced the Stability Certificate, certifying that, the

buildings are structurally safe and the same fact has been verified

by the Committee, which has caused visit to the site. Copies of the

stability certificates are annexed hereto and marked as

ANNEXURE – R-4 colly.
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6. The Committee further reported that, they have not found any

discharge which is being made on the site and that the STP having

capacity of 950 CMD is installed and is being utilized to its

optimum capacity.  It is therefore, submitted that, nothing survives

in the present OA and the allegations made by the Applicant were

without any merits and the present applicant needs to be dismissed

of, with compensatory costs.

PUNE 

DATE:04/04/2022  ADVOCATE FOR RESPONDENT No.1 
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R. K. RANDHAVE CONSULTANT

436/8, "Dhomole Luxurio", Office No. 203,
Neor Corporotion Multilevel Porking,
Noroyon Peth, Pune - 4l I 030.
7 37 857 1 31 3, 7 37 857 1 21 2
vd nt I 21 2@r ediff m oil. co m

Office

Office Ph.
E-moil

REF: RKR/+82/ 15

To,
The City Engineer.
Building Permission Department
Pimpari Chinchwad Municipal Corporation.
Pune - 4LL01,8

Date: L9/08/2021

STABILITY CERTIFICATE

i have undertaken assignment as structurale.ngineer for the structuralwork of the

Development work on property bearing no. proposed [B+P + 12) upper floors. "Tanish

Orchid", 'E, Fl, F2, G, FI' Wing Residential Building at Sr.No.490l112 .Charholi (Bk), Tal-

Haveli, Dist -Pune. For N4/s. Tanish Associates

The following listed firm/persons are associateC with work.

NAME & ADDIIESS :

oF THE OWNER/DEVEIOPER

NAME & ADDRESS OF:

TISENSED ARCHITECT

NAME & ADDRESS OF :

PROJECT ENGINEER

Mis. Tanish Associates
At- Sr.No.490l112 Charholi (Bk), Tal-Haveli,
Dist -Pune.

Ar. Mahendra Thakur
At. Morwadi. Pimpri, Pune-18

Mr. Satish Deshpancie
At-Pune

I hereby certify and confirm adeqr-racy of the structural design representei through

my structural drawings issued from time to time based on memos of my pcriodic site

visiting fo r ch ecki ng foundation stratum/rei nforcement.

I am enclosing herewith undertaking of the l,icensed Supervising Engineer / Orvner

Regarding compliance r.r'ith structurrai cirawings and aciherence to standard construcii.:'rt practices

while executing the construction work. On basis oi this i hereby certifli that to the best of rny

knowiedge and belief the said structure is fit occupation for the intended purpose.

For R K Randhave Cg,tguttani

\;,1*i+-Rt "*Ufi.f(. Raidlrave
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I further confirm that the structural desisn is based on relevant Indian Standard Codes

especially.

1. Is-456-2000-Code of Practice for Plain & Reinforced Concrete Structure.

2. Is-1893-2016-Criteria for Earthquake Resistant Design of Structure.

3. Is-875-1987-Code of practice for Design Loads.

4. Is-800-1984-Code of practice for General Construction in Steel.

This certificate is issued on the clear understanding that my overall design responsibility

for the Safely and proper performance of structural design ceases, moment any addition and / or

Alteration or any damage to the structural frame caused by accident or by tampering with the

geometrical sections of structural members for any purpose whatsoever of due to overloading of

the structure or lack of maintenance or any act that the detrimental to the structure as a whole.

NAME
STRUCTURAL ENGINEER
PCMC/SrE /0038/2020

Fot R K RandhaveConsultarr
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R. K. RANDHAVE CONSULTANT

436/8, "Dhomole Luxurio", Office No. 203,
Neor Corporotion Multilevel Porking,
Noroyon Peth, Pune - 4l I 030.
7 37 857 1 31 3, 7 37 857 1 21 2
vd nt I 21 2@rediff moil.com

Office

Office Ph.
E-moil

REF': RKR/309/L9

To,
The City Engineer.
Building Permission Department,
Pimpari Chinchwad Municipal Corporation.
Pune - 411.033

Dare:22/09 /2021,

STABILITY CERTIFICATE

I have undertaken assignment as structural engineer for the structuralwork of the

Development work on property proposed [Ground+Mezzanine+IJ upper floors

Commercial Building, Tanish Orchid, T Wing, bearing no. S. No. 490 (Part), Charholi (Bk),

Tal-Haveli, Dist -Pune. For M/s. Tanish Associates.

The following listed firm/persons are associated with work.

NAME & ADDRESS

oF THE OWNER/
DEVELOPER

: Shri. Subhash Datlarray Tapkir & Others Through (PAH)

M/s. Tanish Associates through its Partner Shri. Shrenik Parmar.

At - S. No. 490 (Par1), Charholi (Bk), Tal- Haveli,

Dist -Pune. 412105

NAME & ADDRESS OF

TISENSED ARCHITECT

NAME &ADDRESS OF

PROJECT ENGINEER

: Mr. Mahendra Thakur
At. 01&101- A, Vishnu Vision, Plot- 22, S. No. L50,

Near S.N.B.P. School Morwadi, Pimpri, Pune.

: Mr. Satish Deshpande

Pune

I hereby certify and confirm adequacy of the structural design represented through

my structural drawings issued from time to time based on memos of my periodic site

visiting for checking foundation stratum/reinforcement.

Fot R" K Randhave Gonsultant

R. K. Rahdhave
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I am enclosing herewith undertaking of the Licensed Supervising Engineer / owner
Regarding compliance with structural drawings and adherence to standard construction practices
while executing the construction work. on basis of this I hereby certify that to the best of my
knowledge and belief the said structure is fit occupation for the intended purpose.

I further confirm that the structural design is baspd on relevant Indian Standard codes
especially.

l' Is-456-2000-Code of Practice for Plain & Reinforced concrete Structure.
2. Is- I 893-2016-criteria for Earthquake Resistant Design of Structure.
3. Is-875-1987-Code of practice for Design Loads.

4. Is-800-1984-code of practice for General construction in Steel.

This certificate is issued on the clear understanding that my overall design responsibility
for the Safety and proper performance of structural design ceases , moment any addition and / or
Alteration or any damage to the structural frame caused by accident or by tampering with the
Geometrical sections of structural members for any purpose whatsoever of due to overloading
of the structure or lack of maintenance or any actthat the detrimentalto the structure as a whole.

NAME
STRUCTURAL ENGINEER
PCMC/STE /0038/2020

Fot F"K Randhare Coneultant

R. K. Rah-iltave
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R. K. RANDHAVE CONSUTTANT

436/8, "Dhomole Luxurio", Office No. 203,
Neor Corporotion Multilevel Porking,
Noroyon Peth, Pune - 4l I 030.
7 37 857 1 31 3, 7 37 857 1 21 2
vd nt I 21 2@rediff moil.com

REF: RKR/482/ Ls

To,
The City Engineer.
Building Permission Department,
Pimpari Chinchwad Municipal Corporation.
Pune - 411033

Date:22/09 /2021,

STABILITY CERTIFICATE

I have undertaken assignment as structural engineer for the structuralwork of the

Development work on property proposed [G + 1) upper floors Commercial Building, Tanish

Orchid, Ul & U2 Wing, bearing no. S. No.4901112, Charholi (Bk), Tal-Haveli, Dist -pune. For

M/s. Tanish Associates.

The following listed firm/persons are associated with work.

: Shri. Subhash Dattatray Tapkir & Others Through (pAH)
M/s. Tanish Associates through its Partner Shri. Shrenik parmar.

At. S.No.4901112, Charholi (Bk), Tal-Haveli, Dist _pune. 412105,

: Mr. Mahendra Thakur
At. 01&101- A, Vishnu Vision, Plot- 22, S. No. 150,

Near S.N.B.P. School Morwadi, Pimpri, pune.

Mr. Satish Deshpande

Pune

Office

Otfice Ph.
E-moil

NAME & ADDRESS

oF THE OWNER/
DEVELOPER

NAME &ADDRESS OF

LISENSED ARCHITECT

NAME&ADDRESSOF :

PROIECT ENGINEER

I hereby certify and confirm adequacy of the structural design represented through

my structural drawings issued from time to time based on memos of my periodic site

visiting for checking foundation stratum/reinforcement.

r:or R K Randhave Consultant

'ft<P* U
n K Rehdhave
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I am enclosing herewith undertaking of the Licensed Supervising Engineer / Owner

Regarding compliance with structural drawings and adherence to standard construction practices

while executing the construction work. On basis of this I hereby certify that to the best of my

knowledge and belief the said structure is fit occupation for the intended purpose.

I further confirm that the structural design is based 'on relevant Indian Standard Codes

especially.

l. Is-456-2000-Code of Practice for Plain & Reinforced Concrete Structure.

2. Is- 1893-2016-criteria for Earthquake Resistant Design of Structure.

3. Is-875-1987-Code of practice for Design Loads.

4. Is-800-1984-code of practice for Generar construction in steel.

This certifrcate is issued on the clear understanding that my overall design responsibility

for the Safety and proper performance of structural design ceases , moment any addition and / or

Alteration or any damage to the structural frame caused by accident or by tampering with the

Geometrical sections of structural members for any purpose whatsoever of due to overloading

Of the structure or lack of maintenance or any actthat the detrimental to the structure as a whole.

NAME
STRUCTURAL ENGINEER
PCMC/SrE /0038/2020

for R K Randhave Consultant

'Rl.e- >
R. K. Rahdhave
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R. K. RANDHAVE CONSULTANT

436/8, "Dhomole Luxurio", Office No. 203,
Neor Corporotion Multilevel Porking,
Noroyon Peth, Pune - 4l I 030.
7 37 857 1 31 3, 7 37 857 1 21 2
vd nt I 21 2@rediff m o il.com

Office

Office Ph.
E-moil

REF: RKR/482/1.5

To,
The City Engineer.
Building Permission Department,
Pimpari Chinchwad Municipal Corporation.
Pune - 4L1.033

Date:22/09 /2021,

STABILITY CERTIFICATE

I have undertaken assignment as structural engineer for the structural work of the

Development work on property bearing no. proposed [Ground+ 2J upper floors Residential

Building, Tanish Orchid, V1, V2 & V3 Wing Row House, At - S. No. 490 1112, Charholi (Bk),

Tal-Haveli, Dist -Pune. For M/s. Tanish Associates.

The following listed firm/persons are associated with work.

NAME & ADDRESS

oF THE OWNER/
DEVELOPER

: Shri. Subhash Dattatray Tapkir & Others Through (PAH)

M/s. Tanish Associates through its Partner Shri. Shrenik Parmar.

At - S. No. 490 1112, Charholi (Bk), Tal- Haveli,

Dist -Pune. 412105

NAME & ADDRESS OF : Mr. Mahendra Thakur

HSENSED ARCHITECT At. 01&L01- A, Vishnu Vision, Plot- 22, S. No. 150,

Near S.N.B.P. School Morwadi, Pimpri, Pune.

NAME & ADDRESS OF : Mr. Satish Deshpande

PROJECT ENGINEER Pune

I hereby certify and confirm adequacy of the structural design represented through

my structural drawings issued from time to time based on memos of my periodic site

visiting for checking foundation stratum/reinforcement.

For R K Randhave Gonsultant

' Q.rcp* )
R. K. Rahdhave
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I am enclosing herewith undertaking of the Licensed Supervising Engineer / Owner

Regarding compliance with structural drawings and adherence to standard construction practices

while executing the construction work. On basis of this I hereby certify that to the best of my

knowledge and belief the said structure is fit occupation for the intended purpose.

I further confirm that the structural design is based on relevant Indian Standard Codes

especially.

I ' Is-456-2000-Code of Practice for Plain & Reinforced Concrete Structure.

2. Is-1893-2016-criteria for Earthquake Resistant Design of Structure.

3. Is-875-1987-Code of practice for Design Loads.

4. Is-800-1984-code of practice for General construction in Steel.

This certificate is issued on the clear understanding that my overall design responsibility

for the Safety and proper performance of structural design ceases , moment any addition and / or

Alteration or any damage to the structural frame caused by accident or by tampering with the

Geometrical sections of structural members for any purpose whatsoever of due to overloading

Of the structure or lack of maintenance or any act that the detrimental to the structure as a whole.

NAME
STRUCTURAL ENGINEER
PCMC/STE /0038/2020

For & K Randtuve Gonsultant

' [r'eJL- L1a--
R. K. Randhave
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R. K. RANDHAVE CONSUTTANT

436/8, "Dhomole Luxurio", Office No. 203,
Neor Corporotion Multilevel Porking,
Noroyon Peth, Pune - 41 I 030.
7 37 857 1 31 3, 7 37 857 1 21 2
vd nt I 21 2@rediff moil.com

Office

Office Ph.
E-moil

REF: RKR/482/ 1.5

To,
The City Engineer.
Building Permission Department,
Pimpari Chinchwad Municipal Corporation.
Pune - 41,1033

Date:22/09 /2021

STABILITY CERTIFICATE

I have undertaken assignment as structural engineer for the structural work of the

Development work on property proposed [Parking + 9) upper floors Residential Building,

Tanish Orchid, W Wing, bearing no. S. No. 49011,49012, Charholi (Bk), Tal-Haveli, Dist -

Pune. For M/s, Tanish Associates.

The following listed firm/persons are associated with work.

NAME & ADDRESS : Shri. Subhash Dattatray Tapkir & Others Through (PAH)

OF THE OWNER/ M/s. Tanish Associates through its Partner Shri. Shrenik Parmar.

DEVELOPER At. S.No.49011,49012, Charholi (Bk), Tal-Haveli,

Dist -Pune. 412105.

NAME & ADDRESS OF

Lrssusno ARCHITEcT

NAME & ADDRESS OF

PROIf,CT ENGINEER

: Mr. Mahendra Thakur
At. 01&101- A, Vishnu Vision, PIot- 22, S, No. 150,

Near S.N.B.P, School Morwadi, Pimpri, Pune.

Mr. Satish Deshpande

Pune

I hereby certify and confirm adequacy of the structural design represented through

my structural drawings issued from time to time based on memos of my periodic site

visiting for checking foundation stratum/reinforcement.

For R K Randhsve Cansultant

'P-kP-J:-
R. K. Rahdhave
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I am enclosing herewith undertal<ing of the Licensed Supervising Engineer / Owner
Regarding compliance with structural drawings and adherence to standard construction practices

while executing the construction work. On basis of this I hereby certify that to the best of my
knowledge and belief the said structure is fit occupation for the intended purpose.

I further confirm that the structural design is based on relevant Indian Standard Codes

especially.

I. Is-456-2000-Code of Practice for Plain & Reinforced Concrete Structure.

2. Is-1893-2016-criteria for Earthquake Resistant Design of Structure.

3. Is-875-1987-Code of practice for Design Loads.

4. Is-800-1984-code of practice for Generar construction in Steel.

This certificate is issued on the clear understanding that my overall design responsibility
for the Safety and proper performance of structural design ceases , moment any addition and / or
Alteration or any damage to the structural frame caused by accident or by tampering with the

Geometrical sections of structuralmembers for any purpose whatsoever of due to overloading

Of the structure or lack of maintenance or any actthat the detrimental to the structure as a whole.

NAME
STRUCTURAL ENGINEER
PCMC/STE /0038/2020

Fol R K Randhavs Consultant

'F.na,L':--
R. K. Rahdhave
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Office : 436/8, "Dhomole Luxurio", Office No. 203,
Neor Corporotion Multilevel Porking,
Noroyon Peth, Pune - 4l I 030.

Office Ph. : 737857 1313, 737857 1212
E-moil : vdntl2l2@rediffmoil.com

REF: RKR/482/ 15

To,
The City Engineer.
Building Permission Department,
Pimpari Chinchwad Municipal Corporation.
Pune - 41L033

Date: 06/08/2021

STABILITY CERTIFICATE

I have undertaken assignment as structural engineer for the structural work of the
Development work on property proposed (B+P+12) upper floors. Residential Building,
Tanish Orchid, I - Wing, bearing no. S. No. 490/l/2, Charholi (Bk), Tal-Haveli, Dist -Fune.
For M/s. Tanish Associates.

The following listed firm/persons are associated with work.

NAME & ADDRESS : M/s. Tanish Associates
oF THE 0WNER/DEVELOPER At. S.No.490lll2 charholi (Bk), Tal-Haveli.

Dist -Pune.

R. K. RANDHAVE CONSULTANT

Ar. Mahendra Thakur
At. Morwadi, Pimpri, Pune-18

Mr. Satish Deshpande
Pune

NAME & ADDRESS OF:
TISENSED ARCHITECT

NAME&ADDRESSOF :

PROIECT ENGINEER

I hereby certify and confirm adequacy of the structural design represented through

my structural drawings issued from time to time based on memos of my periodic site

visiting fo r checking foundati on stratum/reinforcement.

I am enclosing herervith undertaking of the Licenseci Supervising Engineer / Owner

Regarding compliance with structural drawings and adherence to standard construction practices

while executing the construction work. On basis of this I herebv certify that to the best of my

knowledge and belief the said structure is fit occupation for the intended purpose.

For fl, f,. ialdhavc Coneulta*t
l

- RKR*

R. f" RanGlh-".
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. I further confirm that the structural design is based on relevant Indian Standard Codes

especially.

1. Is-456-2000-Code of Practice for Plain & Reinforced Concrete Structure'

2. Is-1893-2016-Criteria for Earthquake Resistant Design of structure'

3. Is-875-1987-Code of practice for Design Loads'

4. Is-800-1984-Code of practice for General Construction in Steel'

This certificate is issued on the clear understanding that my overall design responsibility

for the Safety and proper performance of structural design ceases ' 
moment any addition and / or

Alteration or any damage to the structural frame caused by accident or by tampering with the

Geome6ical sections of structural members for any purpose whatsoever of due to overloading

of the structure or lack of maintenance or any act that the detrimental to the structure as a whole.

NAME
STRUCTURAL ENGINEER
PCMC/SrE /0038/2020 for ft. L fandrove Conadtar*

ti, flup*
fi. f(. Randra*s
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R. K. RANDHAVE CONSULTANT

436/8, "Dhomole Luxurio", Office No. 203,
Neor Corporotion Multilevel Porking,
Noroyon Peth, Pune - 4l I 030.
7 37 857 1 3t 3, 7 37 857 1 21 2
vd nt I 21 2@rediff moil.com

Otfice

Office Ph.
E-mqil

REF: RKR/279/1.5

To,
The City Engineer.
Building Permission Department,
Pimpari Chinchwad Municipal Corporation.
Pune - 411018

Date:16/1.1,/2018

STABILITY CERTIFICATE

I have undertaken assignment as structural engineer for the structural work of the
Development work on property bearing no. proposed (B+P + 12) upper floors. "Tanish
Orchid", 'O' Residential Building at Sr.No.491lll2l3l415Al5B1617 Charholi (Bk), Tal-
F{aveli, Dist -Pune.

For M/s. Tanish Associates The following listed firm/persons are associated with work.

NAME&ADDRESS :

OF THE OWNER/DEVELOPER

NAME & ADDRESS OF:

LISENSED ARCHITECT
I

NAME&ADDRESSOF :

PROJECT ENGINEER

M/s. Tanish Associates
Sr.No.491ll l2l3l415Al5Bl6t7 Charholi (Bk), Tal-
Haveli, Dist -Pune.

Mr. Mahendra Thakur
At. Morwadi, Pimpri, Pune-18

Mr. Satish Deshpande
Pune

I hereby certify and confirm adequacy ofthe structural design represented through
my structural drawings issued from time to time based on memos of my periodic site
visiting for checking foundation stratum/reinforcement.

For R. X. Rerdhave Consultant
114r4tz*+

R. K. Randhave
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I am enclosing herewith undertaking of the Licensed Supervising Engineer / Owner

Regarding compliance with structural drawings and adherence to standard construction practices

while executing the construction work. On basis of this I hereby certify that to the best of my

knowledge and belief the said structure is fft occupation for the intended purpose.

I further confirm that the structural desisn is based on relevant Indian Standard Codes

especially.

1 . Is-456-2000-Code of Practice for Plain & Reinforced Concrete Structure,

2. Is-1893-2016-Criteria for Earthquake Resistant Design of Structure.

3. Is-875-1987-Code of practice for Design Loads.

4. Is-800-1984-Code of practice for General Construction in Steel.

This certificate is issued on the clear understanding that my overall design responsibility

for the Safely and proper performance of structural design ceases , moment any addition and / or

Alteration or any damage to the structural frame caused by accident or by tampering with the

geometrical sections of structural members for any purpose whatsoever of due to overloading of
the structure or lack of maintenance or any act that the detrimental to the structure as a whole.

NAME
STRUCTURAL ENGINEER

PMC LIC No. 384

ISSE Res. No. M896

For B. (. f,endftavc Consultant

trk,b
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R. K. RANDHAVE CONSUTTANT

436/8, "Dhomole Luxurio", Office No. 203,
Neor Corporotion Multilevel Porking,
Noroyon Peth, Pune - 4l I 030.
7 37 857 1 31 3, 7 37 857 1 21 2
vd nt I 21 2@r ediff moil.com

Office

Office Ph.
E-moil

REF: RKR/279 / 1.5

To.
The City Engineer.
Building Permission Department,
Pimpari Chinchwad Municipal Corporation.
Pune - 411,01,8

Date: 16/1.1/201.8

STABILITY CERTIFICATE

I have undertaken assignment as structural engineer for the structurai work of the
Development work on property bearing no. proposed [B+P + 12) upper floors. ""fanish
Orchid", 'J' Residential Building at Sr.No.491 lll2l3l415A15816ll Charholi (Bk), Tal-
Haveli- Dist -Pune.

For M/s. Tanish Associates The following listed firm/persons are associated with work.

NAME &ADDRESS :

OF THE OWNER/DEVELOPER

NAME & ADDRESS OF:

LiSENSED ARCHITECT

NAME&ADDRESSOF :

PROIECT ENGINEER

M/s. Tanish Associates
Sr..No:491 I 1 l2l3l415Al 5Bl611 Charholi (Bk), Tal-
Haveli, Dist -Pune.

Mr. Mahendra Thakur
At. Morwadi, Pimpri, Pune-18

Mr. Satish Deshpande
Pune

I hereby certify and confirm adequacy ofthe structural design represented through

my structural drawings issued from time to time based on memos of my periodic site

visiting for checking foundation stratum/reinforcement.

For R. K. Rendhave Consultant

'1,&--L
R. K. Randheve
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I am enclosing herewith undertaking of the Licensed Supervising Engineer / Owner

Regarding compliance with structural drawings and adherence to standard construction practices

while executing the construction work. On basis of this I hereby certify that to the best of my

knowledge and belief the said structure is fit occupation for the intended purpose.

I further confirm that the structural design is based on relevant Indian Standard Codes

especially.

1. Is-456-2000-Code of Practice for Plain & Reinforced Concrete Structure.

2. Is-1893-2016-Criteria for Earthquake Resistant Design of Structure.

3. is-875-1987-Code of practice for Design Loads.

4. is-800-1984-Code ofpractice for General Construction in Steel.

This certificate is issued on the clear understanding that my overall design responsibility

for the Safeiy and proper performance of structural design ceases, moment any addition and / or

Alteration.or any damage to the structural fiame caused by accident or by tampering with the

geometrical sections of structural members ior any purpose whatsoever of due to overloading of-

the structure or lack of maintenance or any act that the detrimental to the structure as a whole.

NAME
STRUCTURAL ENGINEER
PMC LIC No. 384
ISSE Reg. No. M896

For R. X, fieidhave Consultant

1Pkz* ) 
-R. K. Randhave
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R. K. RANDHAVE CONSULTANT

436/8, "Dhomole Luxurio", Office No.203,
Neor Corporotion Multilevel Porking,
Noroyon Peth, Pune - 4l I 030.
7 37 857 1 31 3, 7 37 857 1 21 2
vd nt I 21 2@r edif f moil.co m

Office

Office Ph.
E-moil

REF: RKR/279/ \s

To,
The City Engineer.
Building Permission DePartment,
Pimpari Chinchwad Municipal Corporation.
Pune - 411018

Date: 1.6/11/201.8

STABILITY CERTIFICATE

I have undertaken assignment as struclurai ettgineer for the structural work c.rf the ,

Development work on property bearing no. proposed [B+P + 12J upper floors. "'I'anish

Orchid", 'K' Residential Building at Sr.No.491l1l2l3l415Al5B1611 Charholi (Bk), Tal-

Haveli, Dist -Pune.

For M/s. Tanish Associates The following listed firm/persons are associated with work'

M/s. Tanish Associates
Sr.No.491l 1 l2l3l41 5Al5Bl611 Charholi (Bk)' Tal-

Haveli, Dist -Pune

Mr. Mahendra Thakur
At. Morwadi, Pimpri, Pune-18

Mr. Satish Deshpande
Pune

NAME&ADDRESS :

OF THE OWNER/DEVELOPER

NAME & ADDRESS OF:

LiSEi{SED ARCHITECT
I

NAME&ADDRESSOF:
PROJECT ENGINEER

I hereby certify and confirm adequacy of the structural design represented through

my structural drawings issr"red from time to time based on memos of my periodic site

visiting for ch eckin g fou ndati on stratum/rei nfo rcement'

For Fl. X. Randhave Consrilte,,i

R",R*J:
R. !(. Randhave
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I am enclosing herewith undertaking of the Licensed Supervising Engineer / Owner

Regarding compliance with structural drawings and adherence to standard construction practices

while executing the construction work. On basis of this I hereby certify that to the best of my

knowledge and belief the said structure is fit occupation for the intended purpose.

I further confirm that the structural desisn is based on relevant Indian Standard Codes

especially.

l. Is-456-2000-Code of Practice for Plain & Reinforced Concrete Structure.

2. Is-1893-2016-Criteria for Earthquake Resistant Design of Structure.

3. Is-875-1987-Code of practice for Design Loads.

4. Is-800-1984-Code of practice for General Construction in Steel.

This certificate is issued on the clear understanding that my overall design responsibility

for the Safely and proper pelformance of structural design ceases , moment any addition and / or

Alteration or any damage to the structural frame caused by accident or by tampering with the

geometrical sections of structural members for any purpose whatsoever of due to overloading of
the structure or lack of maintenance or any act that the detrimental to the structure as a whole.

NAME
STRI.JCTURAL ENGINEER
PMC LIC No. 384

ISSE Reg. No. M896

For R. I. lardhave Consultant

?r./e*,):--
R. K. Randhavc
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R. K. RANDHAVE CONSULTANT

436/8, "Dhomole Luxurio", Office No. 203,
Neor Corporotion Multilevel Porking,
Noroyon Peth, Pune - 4l I 030.
7 37 857 1 31 3, 7 37 857 1 21 2
vd nt I 21 2@r ediff m oil. com

Office

Office Ph.
E-moil

REF: RKR/279/ 1.5

To,
The City Engineer.
Building Permission Department,
Pimpari Chinchwad Municipal Corporation.
Pune - 4L1018

Date:16/1I/201.8

STABILITY CERTIFICATE

I have undertaken assignment as structural engineer for the structuralwork of the
Development work on property bearing no. proposed [B+P + 12) upper floors. "Tanish
Crchid", 'L' Residential Building at Sr.No.491 l1l2l3l415Al5Bl617 Charholi (Bk), Tal-
Haveli, Dist -Pune.

For M/s. Tanish Associates The following listed firm/persons are associated with work.

NAME&ADDRESS :

OF THE OWNER/DEVELOPER

NAME & ADDRESS OF:

LISENSED ARCHITECT
\

NAME & ADDRESS OF :

PROJECT ENGINEER

M/s. -['anish Associates
Sr.No.49 1 I 1 l2l3l41 5Al 5Bl617 Charholi (Bk), Tat-
Haveli. Dist -Fune.

Mr. Mahendra Thakur
At. Morwadi,.Pimpri, Pune-18

Mr. Satish Deshpande
Piine

I hereby certify and confirm adequacy oi the structural design represented through
my structural drawings issued from time to time based on memos of my periodic site
visiting for ch ecking foundation stratum/reinforcement.

Fcr B. X. Bendhaye eonsultent

Rk/?._ I
R. K. Randhevc
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I am enclosing herewith undertaking of the Licensed Supervising Engineer / Owner

Regarding compliancewith structural drawings and adherence to standard construction practices

while executing the construction work. On basis of this I hereby certify that to the best of my

knowledge and belief the said structure is fit occupation forthe intended purpose.

I further confirm that the structural desisn is based on relevant Indian Standard Codes

especially.

l. Is-456-2000-Code of Practice for Plain & Reinforced Concrete Structure.

2. Is-1893-2016-Criteria for Earthquake Resistant Design of Structure.

3. Is-875- I 987-Code of practice for Design Loads.

4. Is-800-1984-Code of oractice fbr General Construction in Steel.

This certificate is issued on the clear understanding that my overall design responsibility

for the Safely and proper performance of structural design ceases , moment any addition and /
orAlteration or any damage to the structural fiame caused by accident or by tampering with the

geometrical sections of structural members for any purpose whatsoever of due to overloadingof
the structure or lack of maintenance or any act that the detrimental to the structure as a whole.

NAME
STRUCTURAL ENGINEER
PMC LIC No. 384
ISSE Res. No. M896

For B. K, Bcndhave Consultant

Rklz*L
R. K. Randhave

99



R. K. RANDHAVE CONSULTANT

43618, "Dhomole Luxurio", Office No. 203,
Neor Corporotion Multilevel Porking,
Noroyon Peth, Pune - 4l I 030.
7 37 857 1 31 3, 7 37 857 1 21 2
vd nt I 21 2@r ediff moil.co m

Otfice

Office Ph.
E-moil

REF: RKR/279/ 15

To,
The City Engineer.
Buiiding Permission Department,
Pimpari Chinchwad Municipal Corporation.
Pune - 411018

Date: 16/1-1/201.8

STABILITY CERTIFICATT

I have undertaken assignment as structural engineer for the structural work of the
Development work on property bearing no. proposed [B+P + 12) upper floors. "Tanish
Orchid", 'M' Residential Building at Sr.No.49llll2l3l415Al5Bl6ll Charholi (Bk), Tal-
Haveli, Dist -Pune.

For M/s. Tanish Associates The following listed firrn/persons are associated with work.

NAME&ADDRESS :

OF THE OWNER/DEVELOPER

NAME & ADDRESS OF:

LISEIiSED ARCHITECT

NANIE & ADDRESS OF :

PROJECT ENGINEER

M/s. Tanish Associates
Sr.No.491ll l2l3l415Al5Bl 6ll Charholi (Bk), Tal-
Haveli, Dist -Pune.

Mr. Mahendra Thakur
At. Morwadi, Pimpri, Pune-18

Mr. Satish Deshpande
Pune

I hereby certify and confirm aciequacy of the structural design represented through
my structural drawings issued from time to time based on memos of my periodic site
vis iting for checking foundation stratum/reinforcement.

For R. X. Rardhave Ccnsuftant

Pt4f.* )
R. K. Randhaye
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I am enclosing herewith undertaking of the Licensed Supervising Engineer / Owner

Regarding compliance with structural drawings and adherence to standard construction practices

while executing the construction work. On basis of this I hereby certify that to the best of my

knowledge and belief the said structure is fit occupation for the intended purpose.

I further confirm that the structural design is based on relevant Indian Standard Codes

especially.

1. Is-456-2000-Code of Practice for Plain & Reinforced Concrete Structure.

2. Is-1893-2016-Criteria for Earthquake Resistant Design of Structure.

3. Is-875- | 987-Code of practice for Design Loads.

4. Is-800-1984-Code of practice for General Construction in Steel.

This certificate is issued on the clear understanding that my overall design responsibility

for the Safely and proper performance of structural design ceases , moment any addition and / or

Alteration or any damage to the structural frame caused by accident or by tampering with the

geometrical sections of structural members for any purpose whatsoever of due to overloading of
the structure or lack of maintenance or any act that the detrimental to the structure as a whole.

NAME
STRUCTURAL ENGINEER

PMC LIC No.384
ISSE Reg. No. M896

For R. f,. iandhave Consultant

PkR- \
B" K" Randhave
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R. K. RANDHAVE CONSULTANT

436/8, "Dhomole Luxurio", Office No.203,
Neor Corporotion Multilevel Porking,
Noroyon Peth, Pune - 4l I 030.
7 37 857 | 31 3, 7 37 857 1 21 2
vd nt I 21 2@rediff moil.com

Office

Office Ph.
E-moil

REF: RKR/279/ 15

To,
The City Engineer.
Building Permission Department,
Pimpari Chinchwad Municipal Corporation.
Pune - 411018

Date:16/t1./ZALB

STABILITY CERTIFICATE

I have undertaken assignment as structural engineer for the structural work of the

Development work on property bearing no. proposed [B+P + tZ) upper floors. "Tanish

Orchid", 'N' Residential Building at Sr.No.491l1l2l3l415Al5B1617 Charholi (Bk), Tal-

Haveli, Dist -Pune.

For M/s. Tanish Associates The following listed firmfpersons are associated with work.

NAME&ADDRESS :

OF THE OWNER/DEVELOPER

NAME & ADDRESS OF:

I,ISENSED ARCHITECT

NAME&ADDRESSOF :

PROIECT ENGINEER

M/s. Tanish Associates
Sr.No.491ll l2l3l41 5Al5Bl611 Charholi (Bk), Tal-
Haveli, Dist -Pune.

Mr. Mahendra Thakur
At. Morwadi, Pimpri, Pune-1B

Mr. Satish Deshpande
Pune

I hereby certifiz and confirm adequacy of the structural design represented through

my structural drawings issued from time to time based on mernos of my periodic site

visiting for checking foundation stratum/reinforcement'

For $1. fi. ffandhavc Constiltant

pwR* )
Fl ts. Pen6JirglTp
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I am enclosing herewith undertaking of the Licensed Supervising Engineer / Owner

Regarding compliance with structural drawings and adherence to standard construction practices

while executing the construction work. On basis of this I hereby certify that to the best of my

knowledge and belief the said structure is fit occupation for the intended purpose.

I further confrrm that the structural design is based on relevant Indian Standard Codes

especially.

1. Is-456-2000-Code of Practice for Plain & Reinforced Concrete Structure.

2. ls-1893-2016-Criteria for Earthquake Resistant Design of Structure.

3. Is-875-1987-Code of practice for Design Loads.

4. Is-800-1984-Code of practice for General Construction in Steel.

This certificate is issued on the clear understanding that my overall design responsibility

for the Safely and proper performance of structural design ceases , moment any addition and / or

Alteration or any damage to the structural frame caused by accident or by tampering with the

geometrical sections of structural members for any purpose whatsoever of due to overloading of
the structule or lack of maintenance or any act that the detrimental to the structure as a whole.

NAME,

STRLJCTURAL ENGINEER
PMC t.lc No. 384

ISSE Reg. No. M896

Fcr fr. H. Randlrave Consuirar.,

^1ktLP.- ?
R. tr. t.:rrihave
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R. K. RANDHAVE CONSULTANT

436/8, "Dhomole Luxurio", Office No. 203,
Neor Corporotion Multilevel Porking,
Noroyon Peth, Pune - 4l I 030.
7 37 857 1 31 3, 7 37 857 1 21 2
vd nt I 21 2@rediff mo il.co m

Office

Office Ph.
E-moil

REF: RKR/279/ 15

To,
The City Engineer.
Building Permission Department,
Pimpari Chinchwad Municipal Corporation.
Pune - 41101.8

Date: 16/It/20L8

STABILITY CERTIFICATE

I have undertaken assignment as structural engineer for the structural work of the
Development work on property bearing no. proposed [B+P + t2) upper floors. "Tanish
Orchid", 'P' Residential Building at Sr.No.491lll2l3l4l5Al591617 Charholi (Bk), Tal-
Haveli, Dist -Pune.

For M/s. Tanish Associates The following listed firm/persons are associated with work.

NAME&ADDRESS :

OF THE OWNER/DEVELOPER

NAME & ADDRESS OF:

LISENSED ARCHITECT

NAME&ADDRESSOF :

PROIECT ENGINEER

M/s. Tanish Associates
Sr.No.49lll 12l3l4l5Al58l617 Charholi (Bk), Tal-
Haveli, Dist -Pune.

Mr. Mahendra Thakur
At. Morwadi, Pimpri, Pune-18

Mr. Satish Deshpande
Pune.

I hereby certify and confirm adequacy ofthe structural design represented through
my structural drawings issued from time to time based on memos of my periodic site
vis iti ng for checki ng foundati on stratum/reinforcement.

For B. I. Badhave Consuttant

QJ4A- 1

Fl. K. Fanrlharro
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I am enclosing herewith undertaking of the Licensed Supervising Engineer / Owner

Regarding compliance with structural drawings and adherence to standard construction practices

while executing the construction work. On basis of this I hereby certify that to the best of my

knowledge and belief the said structure is fit occupation forthe intended purpose.

I further confirm that the structural desisn is based on relevant Indian Standard Codes

especially.

1. Is-456-2000-Code of Practice for Plain & Reinforced Concrete Structure.

2. Is-1 893-2016-Criteria for Earthquake Resistant Design of Structure.

3. Is-875-1987-Code of practice for Design Loads.

4. Is-800-1984-Code of practice for General Construction in Steel.

This certificate is issued on the clear understanding that my overall design responsibility

for the Safely and proper performance of structural design ceases , moment any addition and / or

Alteration or any damage to the structural frame caused by accident or by tampering with the

geometrical sections of structural members for any purpose whatsoever of due to overloading of
the structure or lack of maintenance or any act that the detrimental to the structure as a whole.

NAME
STRTJCTURAL ENGINEER
PNIIC LIC No.384
ISSE Reg. No. M896

For R. I. llandtrave Concultant

BkR,- )--
R. l(. Randhavc
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R. K. RANDHAVE CONSULTANT

436/8, "Dhomole Luxurio", Office No. 203,
Neor Corporotion Multilevel Porking,
Noroyon Peth, Pune - 4l I 030.
7 37 857 1 31 3, 7 37 857 1 21 2
vd nt I 21 2@r ediff moil. com

Office

Office Ph.
E-moil

REF: RKR/279 / 1.5

To,
The City Engineer.
Building Permission Department,
Pimpari Chinchwad Municipal Corporation.
Pune - 411018

Date: 16/11./201-8

STABITITY CERTIFICATE

I have undertaken assignment as structural engineer for the structural work of the
Development work on property bearing no. proposed [B+P + 12) upper floors. "Tanish
Orchid", 'Q' Residential Building at Sr..No.491lIl2l3l4l5Al5Bl617 Charholi (Bk), Tal-
Haveli, Dist -Pune.

For M/s. Tanish Associates The

NAME&ADDRESS :

OF THE OWNER/DEVELOPER

NAME & ADDRESS OF:

LiSENSED ARCHITECT

NAME&ADDRESSOF i

PRO]ECT ENGINEER

following listed firm/persons are associated with work.

M/s. Tanish Associates
Sr..No.49l I I l2l3l41 5Al5B,'617 Charholi (Bk).'l'al-
Haveli. Dist -Pune

Mr. Mahendra Thakur
At. MorWadi, Pimpri, Pune-18

Mr. Satish Deshpande
Pune

I hereby certif,/ and confirm adequacy ofthe structurai design represented through
my struccural drawings issued from time to time based on memos of my periodic site
visiting for checking foundation stratum/reinforcement.

For fl. X. Bardtrave Consultant

Pt4*-* L_
R. K. Randhave
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I am enclosing herewith undertaking of the Licensed Supervising Engineer / Owner

Regarding compliance with structural drawings and adherence to standard construction practices

while executing the construction work. On basis of this I hereby certify that to the best of my

knowledge and belief the said structure is fit occupation for the intended purpose.

I further conflrrm that the structural desisn is based on relevant Indian Standard Codes

especially.

l. Is-456-2000-Code of Practice for Plain & Reinforced Concrete Structure.

2. Is-1893-2016-Criteria for Earthquake Resistant Design of Structure.

3. Is-875-1987-Code ofpractice for Design Loads.

4. Is-800-1984-Code of practice for General Construction in Steel.

This certificate is issued on the clear understanding that my overall design responsibility

for the Safely and proper performance of structural design ceases , moment any addition and / or

Alteration or any damage to the structural frame caused by accident or by tampering with the

geometrical sections of structural members for any purpose whatsoever of due to overloading of
the structure or lack of maintenance or any act that the detrimental to the structure as a whole.

NAME
STRLJCTURAL ENGINEER

PMC LIC No.384
ISSE Reg. No. M896

For R. X. iandhavc Consultant

fzkr2*'___<_,

R. l(. Ranrfhaya
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R. K. RANDHAVE CONSULTANT

436/8, "Dhomole Luxurio", Office No. 203,
Neor Corporotion Multilevel Porking,
Noroyon Peth, Pune - 41 I 030.
7 37 857 1 31 3, 7 37 8s7 1 21 2
vd nt I 21 2@r ediff moil.com

Office

Office Ph.
E-moil

REF: RKR/279/1"5

To,
The City Engineer.
Building Permission Department,
Pimpari Chinchwad Municipal Corporation.
Pune - 4L1.0L8

Date: 16/1.1./2018

STABILITY CERTIFICATE

I have undertaken assignment as structural engineer for the structural work of the
Development work on property bearing no. proposed [B+P + 12) upper floors. "Tanish
Orchid", 'R' Residential Building at Sr.No.491lll2l3l415Al5B1617 Charholi (Bk), Tal-
Haveli, Dist -Pune.

For M/s. Tanish Associates The following listed firm/persons are associated with work.

NAME &ADDRESS :

OF THE OWNER/DEVELOPER

NAME & ADDRESS OF:

LISENSED ARCHITECT

NAME&ADDRESSOF:
PROJECT ENGINEER

M/s. Tanish Associates
Sr.No.491/1 l2l3 l41 5Al 5Bl611 Charhoii (Bk), 

.Ial-

Haveli, Dist -Pune.

Mr. Mahendra Thakur
At. Morwadi, Pimpri, Pune-18

Mr. Satish Deshpande
Pune

I hereby certify and confirm adequacy ofthe structural design represented through
my structural drawings issued from time to time based on memos of my periodic site
visiting for checking foundation stratum/reinforcement.

For R. X. Raidhaye Coneultant

Irlk a_.)
R. K: Randhave
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I am enclosing herewith undertaking of the Licensed Supervising Engineer / Owner

Regarding compliance with structural drawings and adherence to standard construction practices

while executing the construction work. On basis of this I hereby certify that to the best of my

knowledge and belief the said structure is flt occupation forthe intended purpose.

I further confirm that the structural desisn is based on relevant Indian Standard Codes

especially.

l. Is-456-2000-Code of Practice for Plain & Reinforced Concrete Structure.

2. Is-1893-2016-Criteria for Earthquake Resistant Design of Structure.

3. Is-875-1987-Code of practice for Design Loads.

4. Is-800-1984-Code of practice for General Construction in Steel.

This certificate is issued on the clear understanding that my overall design responsibility

for the Safely and proper performance of structural design ceases , moment any addition and / or

Alteration or any damage to the structural frame caused by accident or by tampering with the

geometrical sections of structural members for any pu{pose whatsoever of due to overloading of
the structure or lack of maintenance or any act that the detrimental to the structure as a whole.

NAME,

STRUCTURAL ENGIiT'EER

PMC LIC No. 384

ISSE Res. No. M896

For R. f. ilxdhavo Consultant

l\uz* )-
B. K. Renclhave
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R. K. RANDHAVE CONSULTANT

436/8, "Dhomole Luxurio", Office No. 203,
Neor Corporotion Multilevel Porking,
Noroyon Peth, Pune - 4l I 030.
7 37 857 1 31 3, 7 37 857 1 21 2
vd nt I 21 2@rediff moil.com

Office

Office Ph.
E-moil

REF: RKR/279/1.5

To,
The City Engineer.
Building Permission Department,
Pimpari Chinchwad Municipal Corporation.
Pune - 41t01.8

Date: L6/1.1/201.8

STABILITY CERTIFICATE

I have undertaken assignment as structural engineer for the structural work of the
Development work on property bearing no. proposed [B+P + 1.2) upper floors. "Tanish
Orchid", 'S' Residential Building at Sr.No.491/ll2l3l415Al5B1617 Charholi (Bk), Tal-
Haveli, Dist -Pune.

For M/s. Tanish Associates The following listed firm/persons are associated with work.

NAME&ADDRESS :

oF TirE owNER/DEVELOPER

NAME & ADDRESS OF:

LISENSED ARCHITECT

NAME&ADDRESSOF:
PROIECT ENGINEER

M/s. Tanish Associates
Sr.No.49 1 i I l2l3 I 4l 5 Al 5Bl 617

Haveli, Dist -Pune.

Mr. Mahendra Thakur
At. Morwadi, Pirnpri, Pune-18

Mr. Satish Deshpande
Pune

Charholi (Bk), l'al-

I hereby certify and confirm adequacy of the structural design represented through
my structural drawings issued fiom time to time based on memos of my periodic site
visiting for checking foundation stratum/ reinforcement.

Fcr R. K. iandhavo Consil'lltant
Iw-+

R. K. Randhavc
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I am enclosing herewith undertaking of the Licensed Supervising Engineer / Owner

Regarding compliance with structural drawings and adherence to standard construction practices

while executing the construction work. On basis of this I hereby certify that to the best of my

knowledge and belief the said structure is fit occupation for the intended purpose.

I further confirm that the structural desisn is based on relevant Indian Standard Codes

especially.

1. Is-456-2000-Code of Practice for Plain & Reinforced Concrete Structure.

2. Is-1893-2016-Criteria for Earthquake Resistant Design of Structure.

3. Is-875-1987-Code of practice for Design Loads.

4. Is-800-1984-Code of practice for General Construction in Steel.

This certificate is issued on the clear understanding that my overall design responsibility

for the Safely and proper performance of structural design ceases , moment any addition and / or

Alteration or any damage to the structural frame caused by accident or by tampering with the

geometrical sections of structural members for any pu{pose whatsoever of due to overloading of
the structure or lack of maintenance or any act that the detrimental to the structure as a whole.

NAME
STRUCTLJRAL ENGINEER
PMC LIC No.384
ISSE Reg. No. M896

'' ...d. K. fiandhavc Consultant

Pilz*)----
B. K. Randhave
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